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Attacks on railway tracks

*212. SHRI SANJAY RAUT: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether Government has thoroughly investigated through various intelligence

agencies, the recent attacks on railway tracks;
(b) if so, the details thereof indicating the findings thereof;

(c) whether it is a fact that ISI and Pakistan sponsored agencies are involved

in such attacks; and

(d) if so, the details of steps taken/proposed to be taken by Government for

securing the country’s huge railway network?
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) to (d) A Statement is laid on the Table
of the House.

Statement

(a) and (b) The Central Government had received information regarding suspected
criminal interference in railway tracks in different parts of the country and some rail
accidents caused due to such activities. Keeping in view the gravity of the offenses
and suspected involvement of anti-national elements and extremists in some of these
incidents, the Central Government has entrusted investigation of the following cases
to NIA:—

(i) FIR No. 19/2016 dated 01.10.2016 registered at PS Rail Raxaul, District
Muzaffarpur, Bihar regarding planting of pressure cooker IED in railway

track at Ghorasan, Motihari.

(i) FIR No. 55/2016 dated 21.11.2016 registered at PS GRP Bhimsen, Kanpur
Nagar, Uttar Pradesh regarding accident of train no. 19321 (Indore-Patna
Express) near Pukhraya, Kanpur Dehat.

(iii) FIR No. 6/2017 dated 22.01.2017 registered at PS Vizianagaram District GRP
Vijaywada, Andhra Pradesh regarding accident of train no. 18448 (Jagdalpur-

Bhubaneshwar Express) near Kuneru.
(c) The cases are still under investigation.

(d) Policing being a State subject, prevention of crime, registration of cases,
their investigation and maintenance of law and order in Railway premises as well
as on running trains and security of railway tracks, tunnels and bridges are the
primary responsibility of the State Governments, which they discharge through
Government Railway Police (GRP)/Civil Police. However, Railway Protection Force
(RPF) supplements the efforts of GRP by providing better protection and security

of passenger area and passengers and for matters connected therewith.

The Central Government has issued advisory to all State Governments/UT
Administrations on 31.01.2017 requesting them to beef up intelligence mechanism and
security set up in railway installations and to take all precautionary and preventive
measures in coordination with the Chief Security Commissioners/Senior Divisional
Security Commissioners of the railway divisions to prevent sabotage/damage to railway
installations. Video Conferencing was conducted on 27.02.2017 with DGsP/IGsP of
States/UTs regarding strengthening of safety and security of railway installations

which was addressed by Minister of Railway and Minister of State for Home Affairs.
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Safety drives have also been launched by the Zonal railways to ensure that all
safety precautions laid down by the Manuals are followed. Security Help Line number
182 has been made operational over Indian Railways for security related assistance
to passengers in distress. An Integrated Security System consisting of surveillance of
vulnerable stations through Close Circuit Television Camera Network, Access Control
etc. has been sanctioned to improve surveillance mechanisms over 202 railway station.

Sniffer Dog Squads are utilized at some important stations for anti-sabotage checks.
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AT o1, 98 39 UHR 9 & — “Police have found a huge conspiracy which was
hatched by the people sitting on the other side of the border.” This is the statement of

the hon. Prime Minister in his speech in Gonda. Sir, the question which hon. Sanjay
Rautji has asked is, whether it is a fact that ISI and Pakistan-sponsored agencies
are involved in such attacks. The answer is, the matter is under investigation, which
means, Sir, the hon. Prime Minister is getting his reports directly from the NIA of
which the hon. Home Minister is not aware of.

Sir, I would like to ask the hon. Home Minister whether it is a fact that the
hon. Prime Minister was aware, when he made this speech in Gonda, that there is a
specific hand of the ISI agencies and Pakistan in this sabotage of the Kanpur incident.
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SHRI DIGVIJAYA SINGH: Sir, my question is: Is the NIA reporting directly
to the Prime Minister or to the Home Minister?

MR. CHAIRMAN: Please. ...(Interruptions)... That is not the question.
...(Interruptions)... You would need a separate question for that. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, my question is simple. Is the Prime Minister
or the Home Minister.. ...(Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)...
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SHRI MANISH GUPTA: Mr. Chairman, Sir, we all know that when you have a
security system, the integrity of the system is efficacious only if the system is able to
give advanced information. Now, with regard to Railway security, I have noticed that
there are a lot of Closed Circuit monitoring systems and railway stations are being
monitored. But I think the involvement of the Railways and the State Governments
should be more integrated. Many advanced countries today have systems and devices
by which they can detect any disturbance on the railway tracks. If we are to depend
on technology and if we have to build a modern society, we need to adopt these
systems. I would like to ask the hon. Minister whether the Railways have got any

plan to install such systems in the Railways.
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SHRI TAPAN KUMAR SEN: Sir, how can we have railway tracks without
involving the Railways? ...(Interruptions)...

MR. CHAIRMAN: One second, please. ...(Interruptions)... No, no. Please.

...(Interruptions)... Tapanji, please. This is not... ... (Interruptions)....
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SHRI TAPAN KUMAR SEN: Sir, he did not understand the question. It is
about integrating the... ..(Interruptions)... The State Government has to integrate these.

Railway tracks are... ... (Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions). This is not your question. Please

listen to the answer.
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SHRI SUKHENDU SEKHAR ROY: Sir, the question is entirely different.
...(Interruptions)... Sir, the question was about advanced technology to be introduced

in the Railways. ...(Interruptions)... Why did he not reply? ...(Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)... 1 think the Minister said that
consultations are taking place. ...(Interruptions)...

SHRI SUKHENDU SEKHAR ROY: Sir, he has not answered the question.

MR. CHAIRMAN: The Minister did say that consultations with the Railway
Ministry are taking place. Now, Question No. 213.
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